NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 25t day of January 2024 at 10.30 a.m
(HYBRID MODE)
Click here to Join VC

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and
Hon’ble Mr. Ajai Das Mehrotra, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Yogesh Kumar Agarwal | Mr. Rajasekar Rao Mr. VN Bala
No. 111/2023 Vs Salvaji Kishore
For Stay Arpana Iron & Steels For Caveator
IA No. 1373/2023 Pvt Ltd & 3 Ors
For Direction
IA No. 1374/2023
2 Comp App (AT) (CH) Gireesh Kumar Sanghi | Mr. Yogesh Jagia
No. 112/2023 Vs
For Condone Delay S.K.K. Zippers &10 Ors
IA No. 1386/2023
For Interim Relief
IA No. 1387/2023
3 Comp App (AT) (CH) Winntus Formworks Mr. Gursat Singh
(Ins) No. 430/2023 Pvt. Ltd.
For Condone Delay Vs
IA No. 1319/2023 Aishwarya Business
For Exemption Corporation Pvt. Ltd.
IA No. 1318/2023

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
4 Comp App (AT) (CH) M.K.Resely & 7 Ors Mr. VK Peer Mr. Varun

(Ins) 337/2022

For Stay

IA No. 758/2022
For Exemption

IA No. 759/2022
For Condone Delay
IA No. 990/2022
To adv. Hg.

IA No. 907/2022

Vs

Union Bank of India -
Erattupetta Branch & 2
Ors

Mohamed Khan
Mr. S. Easwaran

Srinivasan- R1
Ms. Shinu J Pillai
R2

Mr. AG Sathya
Narayana- R3



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
) Comp App (AT) (CH) Ayesha Hadi Ali & 8 Mr. Vinay Babu Mr. V Venkata Rami
No. 116/2022 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No. 1070/2022 Rizwana Anjum & 2 Krishnan Meyyappan- R2
Additional docs. Ors.
IA No. 25 & 26/2024
WITH
6 Comp App (AT) (CH) Habeeb Umer Hadi Ali Mr. Vinay Babu Mr. V Venkata Rami
No. 117/2022 & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1071/2022 Mohammed Abdul Krishnan Meyyappan- R2
Additional docs Raheem Abdul Azeem
IA No. 27/2024 & 2 Ors.
WITH
7 Comp App (AT) (CH) Huda Baghdadi & 8 Mr. Vinay Babu Mr. V Venkata Rami
No. 118/2022 Ors Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1072/2022 Fakruddin Mohammed | Krishnan Meyyappan- R2
Additional docs. & 7 Ors.
IA No. 28/2024
WITH
8 Comp App (AT) (CH) Mr Abdul Rahman Hadi | Mr. Vinay Babu Mr. V Venkata Rami
No. 119/2022 Ali & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1073/2022 Mohammed Krishnan Meyyappan- R2
Additional docs Iftekaruddin & 2 Ors.
IA No. 29/2024
WITH
9 Comp App (AT) (CH) Mr. Habeeb Umer Hadi | Mr. Vinay Babu Mr. V Venkata Rami
No. 120/2022 Ali & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1074 /2022 Mohd Ziauddin Nayyar | Krishnan Meyyappan- R2
Additional docs & 2 Ors.
IA No. 30/2024
WITH
10 | Comp App (AT) (CH) Mr. Habib Abdul Mr. Vinay Babu Mr. V Venkata Rami
No. 121/2022 Razzaq Hadi Ali Gade, PCS Reddy- R1
For Stay Albaghdadi & 8 Ors. Mr. Anirudh Mr. Ramaswamy
IA No. 1075/2022 Vs Krishnan Meyyappan- R2
Additional docs Waheeduddin Azmi & 2
IA No. 31/2024 Ors.
WITH
11 Comp App (AT) (CH) Ms Ayesha Hadi Ali & 8 | Mr. Vinay Babu Mr. V Venkata Rami
No. 122/2022 Ors Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No. 1076/2022 Mohammed Abdul Krishnan Meyyappan- R2
Additional docs Azeem & 2 Ors.
IA No. 32/2024
WITH
12 | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Vinay Babu Mr. V Venkata Rami

No. 123/2022
For Stay

Hadi Ali Albaghdadi &
8 Ors.

Gade, PCS

Reddy- R1




IA No. 1077/2022 Vs Mr. Anirudh Mr. Ramaswamy
Additional docs Mohammed Abdul Krishnan Meyyappan- R2
IA No. 33/2024 Kareem & 2 Ors
13 | Comp App (AT) (CH) Mr. Abdul Rahman Mr. Anirudh Mr. TK Bhaskar- R1
No. 89/2023 Hadi Ali & 4 Ors. Krishnan Mr.Y
For Stay Vs Suryanarayana- R2
IA No. 1125/2023 Mohammed Mr. V Venkata Rami
Imtiyazuddin & 22 Ors. Reddy- R5, R19-R23
Mr. Ch.
Veeraneyulu, PCS-
R9
Mr. Naresh Kumar
Sangam- R14, R15
14 | Comp App (AT) (CH) The Tamil Nadu Mr. Niranjan Mr. B. Dhanaraj
No. 57/2023 Sugarcane Farmers Rajagopalan
For Condone Delay Association
IA No. 1132/2023 Vs
To dispense with Mr. Ramakrishnan
IA No. 678/2023 Sadasivan
For Stay
IA No. 677/2023
Delay in
representation
IA No. 674 &
676/2023
Leave to file
IA No. 675/2023
To implead
IA No. 5/2024
15 | TA (AT) No. 192/2021 | Geetha Sugars Mr. Mithun
(CA (AT) Ins Vs Shashank
1405/2019) The Indian Sugars and
Refiners Ltd.
16 | Comp App (AT) (CH) Servocraft HR Solution | Mr. Manuel Anand M/s Gupta & Ravi —
No. 8/2022 Pvt Ltd & 3 Ors R1-R3
For Condone Delay Vs
IA No. 67/2022 M G Helen & 3 Ors
17 | Comp App (AT) (CH) Mr. T Venkatram M/s. Krutika
(Ins) No. 383/2022 Reddy Raghavan
For Stay Vs Associates
IA No. 909/2022 L&T Finance Ltd. & Anr
For Condone Delay
IA No. 910/2022
18 | Comp App (AT) (CH) Aveena Gudapati Mr. S Mr. J Basava Raja
(Ins) No. 25/2023 Vs Chidambaram, CS
For Condone Delay Biogreen Papers Ltd
IA No. 88/2023
19 | Comp App (AT) (CH) Mr. Satheesh Babu V K | Mr. Pawan Jhabakh | Ms. Reetha D

(Ins) No. 424 /2023
For Stay

IA No. 1292/2023
For Exemption

IA No. 1291/2023

Vs
Dileep KP, RP

WITH




20 | Comp App (AT) (CH) Mr. Saleesh K Satheesh | Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 425/2023 Vs
For Stay Dileep KP, RP
IA No. 1294 /2023
For Exemption
IA No. 1296/2023
WITH
21 Comp App (AT) (CH) Mr. Rajesh KS Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 426/2023 Vs
For Stay Dileep KP, RP
IA No. 1298/2023
For Exemption
IA No. 1297/2023
WITH
22 | Comp App (AT) (CH) Bindya Saleesh Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 427 /2023 Vs
For Stay Dileep KP, RP
IA No.1301/2023
For Exemption
IA No. 1300/2023
23 Comp App (AT) (CH) PRG Buildcon India Mr. CV Mr. Abhishek
(Ins) No. 433/2023 Private Limited Shailandhran Jenasenan
For Exemption Vs Mr. Jerin Asher
IA No.1334/2023 Ridhima Estates Sojan
IA No.1335/2023 Private Limited
24 | Comp App (AT) (CH) M/s Nagarjuna Steel Mr. Raja Shekar Rao
(Ins) No. 443/2023 Pvt. Ltd. Salvaji
Vs
Preca Solutions India
Pvt. Ltd.
For Directions
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
25 | IA No. 264/2023 D.V. Satyanarayana Mr. R Abdul Mubeen
(To implead) Vs
In NV Rama Raju & 5 Ors.
Comp App (AT) (CH)
(Ins) No. 61/2021
26 | TA (AT) No. 274/2021 | Mr. Shankar Ms. Vishakha Gupta

(CA (AT) No. 50/2020)

Subramanya Bhat &
Anr

Vs

Star Cable Infonet
Systems Pvt Ltd & 6
Ors.




For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
27 | Comp App (AT) (CH) Mr. Sethuraman Mr. P Raj Kumar Mr. B
(Ins) No. 330/2022 Mahadevan & 183 Ors | Jhabakh Vikramerasamy
Urgent Hearing Vs
IA No. 728/2023 Ozone Urbana Infra
Developers Pvt Ltd.
28 | Comp App (AT) (CH) Mr Babu Manoharan Mr. K. Newlin Mr. Abhishek
(Ins) No. 358/2022 Jaikumar Frederick Anand- R1, R2
For Stay Christhurajan
IA No. 818/2022 Vs
For Urgent Hearing Mr Umesh Garg & 2
IA No. 819/2022 Ors
Leave to file
IA No. 820/2022
For Dispense With
IA No. 821/2022
To Implead
IA No. 937/2022
For Stay
IA No. 1094/2022
To Adv. Hg.
IA No. 21, 657 &
1404 /2023
For Stay
IA No. 868 &
869/2023
29 | Comp App (AT) (CH) Kenstream Ventures Mr. R Sathish M/s Ramalinga &
(Ins) No. 237/2021 LLP Kumar Associates- R1
For Stay Vs Mr. NP Vijay Kumar-
IA No 499/2021 Kotak Mahindra Bank R3
To Adv. Hg. Ltd. & 2 Ors
IA No. 970/2022
WITH
30 | Comp. App (AT) (CH) Puravankara Ltd Mr. R Sathish M/s Ramalinga &
(Ins) No. 241/2021 Vs Kumar Associates- R1
For Stay Kotak Mahindra Bank Mr. NP Vijay Kumar-
IA No 509/2021 Ltd & 2 Ors R3
To Adv. Hg.
IA No. 972/2022
31 | TA (AT) No. 268/2021 | Sajan K Thomas & 3 Mr. Shobhit Jain Goutham
(CA (AT) No. 43/2020) | Ors Shivshankar- R2-R6
Vs
Paragon Polymer
Products Pvt. Ltd. & 5
Ors
32 | Comp App (AT) (CH) Bandla Ganesh Babu Mr. Avinash Mr. VVSN Raju-R1

(Ins) No. 103/2022
Contempt Case (AT)
No. 4/2022

For Stay

IA No. 238/2022
For Exemption

Vs
Raghu Babu Gunturu
& 2 Ors

Krishnan Ravi

Mr. Varun
Srinivasan- R2
M/s. Mummaneni
Vazra Laxmi- R3




IA No. 239/2022
Additional docs.
IA No. 1081/2022

33 | Comp App (AT) (CH) Sequent Electricals Mr. A Saravanan & Mr. Kumarpal R
(Ins) No.25/2021 Vs S. Santhosh Chopra
For Condone Delay Refex Energy Limited
IA No. 58/2021
To Dispense with
IA No.59/2021
34 | Comp App (AT) (CH) Chalasani Mr. Anant Merathia | Mr. Mahesh
No. 29/2021 Venkateswara Rao & 2 Chowdhary- R1
For Direction Ors Mr. B Deepak
IA No. 216, 331 & Vs Narayanan- R2 R5
579/2021 United Telecom Limited Mr. Antony R
For Stay & 11 Ors Julian- R6, R7 & R9
IA No.332/2021
Urgent Hearing
IA No.203 /2021
For Stay
IA No0.902 /2022
35 | Comp App (AT) (CH) OPG Power Generation | Mr. Abhishek Mr. T. Shanmugam
(Ins) No. 34/2021 Pvt. Ltd. Jenasenan
For Stay Vs
IA No. 81/2021 AKCT Cidambaram
Cotton Pvt. Ltd.
36 | TA (AT) No. 65/2021 Mr. Gireesh Kumar Mr. Anju Jain Mr.Y
(CA (AT) No. Sanghi & Anr Suryanarayana
392/2017) Vs Mr. Anirudh
Ravi Sanghi & Ors Wadhwa
WITH
37 | TA (AT) No. 66/2021 Gireesh Kumar Sanghi | Mr. Anju Jain Mr. Y
(CA (AT) No. & Anr Suryanarayana
393/2017) Vs Mr. Anirudh
AGA Publications Ltd. Wadhwa
& Ors
38 | Comp App (AT) (CH) Yashica Electronics Pvt | Mr. KM Anand Mr. R Sadasivan
(Ins) No. 282/2021 Ltd
For Stay Vs
IA No. 605/2021 S Kamaraj, Liquidator,
To Dispense With Yashica Electronic Pvt.
IA No. 606/2021 Ltd
39 | Comp App (AT) (CH) The Regional Provident | M/s K. Ramu & Mr. Ravi
(Ins) No. 5/2022 Fund Commissioner- II | R.Vishnu Rajagopalan

For Condone Delay
IA No. 14/2022

To dispense with
IA No. 12/2022

For Stay

IA No. 13/2022

For Urgent Hearing
IA No. 15/2022
For Amendment

IA No. 1078/2022

& Anr
Vs
Merchem Ltd




40 | Comp App (AT) (CH) IDBI Trusteeship
(Ins) No.285/2022 Services Limited
Vs.

Ozone Urbana Infra
Developers Private
Limited

Mr. Edward James

Mr. Perikal K Arjun

41 Comp App (AT) (CH) V.V. Raghupathi Rao

Mr. TVL Narasimha
Rao

Mr. T Ravichandran-
R1

(Ins) No. 44/2023 Vs
For Stay Bank of Maharashtra &
IA No. 158/2023 Anr.
42 | Comp App (AT) (CH) Regen Powertech Pvt.
(Ins) No. 86/2023 Rep by erstwhile RP
Ebenezar Inbaraj Ltd.
Vs

Regen Infrastructure
and Service Pvt. Ltd. &
7 Ors

Mr. B Thilak
Narayanan

Mr. TK Bhaskar- R1
Ms. J Parimalam-
R2, R3

Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench



http://www.nclat.nic.in/
http://www.nclat.nic.in/

